
CENTRAL ADMINISTRATIVE TRIBUNAL, JABALPUR BENCH 

CIRCUIT COURT SITTING AT INDORE

O r i g i n a l  A p p l i c a t i o n  No. 1132  o f  2004

I n d o r e ,  t h i s  t h e  1 7 th  day  o f  A u g u st ,  2005

H o n 'b le  S h r i  M .P . S in g h ,  V i c e  Chairm an  
H o n 'b le  S h r i  Madan Mohan, J u d i c i a l  Member

A ja y  Kumar Yadav, S / o .  l a t e  S h r i  
Ram autar Yadav, aged  a b o u t  38 y e a r s ,
E x - C i v i l  D r i v e r ,  Army War C o l l e g e ,
Mhow, R /o .  H ouse  N o. 2 / 3 ,  A ycdhya  
P u r i  C o lo n y ,  N ear K a l i  Mata M andir,
I c d a r i y a ,  Mhow (MP). . . .  A p p l i c a n t

(By A d v o c a te  -  S h r i  M.K# Verm a)

1 .  U nion o f  I n d i a ,  th ro u g h  
S e c r e t a r y ,  M i n i s t r y  o f  D e f e n c e ,
South  B lo c k ,  New D e l h i .

2 .  D i r e c t o r  G e n e r a l ,  M i l i t a r y  T r a in in g  
G e n e r a l ,  S t a f f  B ran ch , Army H e a d q u a r ter ,
DHQ, PO, New D e l h i  - 1 1 .

3 .  The Commandant, Army War C o l l e g e ,
Mhow (MP). . . .  R e sp o n d e n ts

(By A d v c c a - t e  -  S h r i  Umesh G ajsm kush)

By M .F. S in c h ,  V i c e  Chairman -

Heard t h e  l e a r n e d  c o u n s e l  f o r  t h e  p a r t i e s .

2 .  The l e a r n e d  c o u n s e l  f o r  t h e  a p p l i c a n t  s u b m it t e d  t h a t  

d u r i n g  t h e  p e n d e n c y  o f  t h i s  OA t h e  a p p e l l a t e  a u t h o r i t y  h a s  

p a s s e d  an o r d e r  r e j e c t i n g  t h e  a p p e a l  o f  t h e  a p p l i c a n t .  

T h e r e f o r e ,  h e  w a n ts  t o  c h a l l e n g e  t h i s  o r d e r  a l s o .  He s o u g h t  

p e r m i s s i o n  t o  w i th d r a w  t h i s  O r i g i n a l  A p p l i c a t i o n .  

P e r m i s s i o n  i s  g r a n t e d .  A c c o r d i n g l y ,  t h i s  GA i s  d i s m i s s e d  a s  

w ith d ra w n  w i t h  l i b e r t y  t o  t h e  a p p l i c a n t  t o  a p p ro a c h  t h e  

T r i b u n a l  i f  h e  s t i l l  f e e l s  a g g r i e v e d  b y  t h e  o r d e r  o f  the

a p p e l l a t e  a u t h o r i t y  and s o  a d v i s e d .

V e r s u s

0  R P E R  (O r a l)

(Madan Mohan) 
J u d i c i a l  Member V i c e  Chairman

“ S/A*


